ENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

O.A. No. 2400/2018

New Delhi, this the 29t day of June, 2018

HON’BLE MR. V. AJAY KUMAR, MEMBER (J)

Pradakshina Joshi

D/o Shri T.C. Joshi

Designation : Junior Hindi Translator

Age 29 years

R/o BD-921 Sarojini Nagar,

South West Delhi,

New Delhi-110023. .. Applicant

(By Advocate: Ms. Preeti Kumra for Ms. Arunima Dwivedi)

Versus

1.  Union of India
Through Secretary,
Ministry of Department of Personal and Training,
North Block, Central Secretariat,
New Delhi-110001.

2.  Staff Selection Commission
Through Under Secretary (P&P-II)
Block No.12, CGO Complex,
Lodhi Road, New Delhi-110003. .. Respondents

(By Advocate: Shri S.N. Verma)

ORDER (ORAL)

When this matter is taken up for hearing, it is submitted by

both the counsels that the applicant has already been selected for

the post of Junior Hindi Translator and, accordingly, prays for

disposal of the O.A.

2. In the circumstances, the O.A. is disposed of. No order as to

costs.

(V. ADAY KUMAR)

Member (J)
/Jyoti /



